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The Deputy Minister of Exumml 
Affairs (Shri AnU K. Chanda) t The

-nuitter is still being pursued.

Shri B. S. Murthy : In view of the 
fsct thst this q̂uestion has been pending 

> for Jong knd there are reports in the papers 
that the Harijans who want to come over 
to India*are being not only allowed to come 
but also being persecuted and harassed  ̂
may I know what immediate steps arc being 
taken by the Government to relieve the 

i-situation ?

Shri Anil K. Chanda t The Pakistan
'Government are persisting in their attitude 
that the same facilities that are given to 
the Hindus and Sikhs desiring to migrate 
from Pakistan cannot be given to the Harijans.

Dr. Ram Subhag Singh t If the
Pakistan Government is persisting in this 
attitude, namely, that the same facilities 
should not be given to the Harijans, may I 
know whether the Government of India 
will categorically state that the Nehru- 
Liaquat Pact is dead ?

Shri Anil K« Chanda t We are consi-
V dering oiir next step in the matter.

Shri Kasliwal: The hon. Deputy 
Minister said that the same living conditions 
arc not applicable to the Harijans 
the Hindus. May I know whether any 
communication has been addressed to the 
Pakistan Government stating that the 
living condifions of Harijans must be 
improved ?

Shri Anil K. Chanda: This matter 
Tias continually been taken up with the 
West Punjab Government. As recently 
as in the month of October, our Hiqn 
Commissioner has seen the Chief Minis
ter of the West Punjab Government on 
this matter.

Sardar Iqbal Singh : May I know 
ihe total number of Harijans in West 
Pakistan and (he number of those who 
want to migrate to India ?

Shri Anil K* Chanda t We have no 
ilntormatior in this matter. But in the 
camp there are 138 Harijans still staying.

Dr. Subhag Singh t The hon. De
puty Minister s»iid that the position re
garding the Nehru-Liaquat agreement 
was still under consideration. May I 
know when this will be decided ?

Shri Anil K. Chanda t As far as
(the Nchru-Liaquat agreement is con- 
^rned, it refers t > East Beigal.

Shrimati Sushama San : May I
know whv the Hatijans are net given the 
same facilities as the Hindus and why?

Mr. Deputy-Speakar I Shouki that 
be aecided by us now ? That is the view 
tl>at is held by the Pakistan Govcrnmert- 
Our Government are not taking that 
view and they are discussing it with tie 
Pakistan Goverrmcrt.

Shri Ramachandra Reddit May 1
know whether the Government have made 
any eiquiries whether these Harijans are 
given any emplr»yment by the Pakistan 
Government and if so, wfat sort of em
ployment is given to them ?

Shri Anil K. Chanda : These parti 
cular people are in the camps. There are 
many more Harijans living in West Pakis« 
tan.

Shri Jaipal Singh : May I know what 
reasons have b̂ en given by the Pakistan 
Government for not considering the Hari
jans as part of the Hindu community ? 
If they have given any reasons, what are 
they ?

Shri Anil K. Chanda t No theologi
cal reasons have been given by them. 
They hold that the Harijans are distinct 
from the Hindu community.

Export of Shoes to Russia

*4^. Shri Kajrolkar : Will the
Minister of Commerca and Consomar 
Industries be pleased to state :

(a) whether it is a fact that an agreement 
has been reached witn the Government
of Soviet Russia for the export of a 
million pairs of shoes ; ,

(b) if so, the details thereof ;

(c) whether any portion of the orders 
for th-; maniifactnre of the required number 
of shoes will b*: f jlfilled through hereditary 
shoemakers and their oo-opcratives;

(d) if S'), the pr:)p̂  r i">n of such orders 
to be fulfilled thhmgh such shoemakers 
and their co-opcra'ives; and

(e) if the answer to part (c) is in the 
affirm?t’ve, wh*Tĥ r Government propose 
to extend financial aid to the perrons concer
ned in order to enable them to fulfil the 
orders ?

The Minister of Trade (Shri Kar-
markar) (a) to (c) : An airreement has 
been made by tlie Sta»c Trading Corpora
tion of India (Private) Limited with the 
U.S.S.R. for the export of shoes worih 
Rs. 1,18,05,000. D: liveries will be comp
leted by the end of February, 1957. A 
major porion of the supplies will be made 
through Na ton«»l Small Industries Corpora
tion who will execute the orders thi^gh
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Goopeitdve Societies. Small iboemeking estioHihmeott as well as indiv^u«l shoemakers. Govermnent have gives a loan of Rs. 25 lakha to the Coxporation to help it organise production.

8M  Kftjrollnr : May I knowwhether any quotas have been laid State- wise and if so, what are they ?
8hrl Knmutfkgr i I am not awareof the exaa process which thdN'ational Small Industries Coiporation adc^ed for placing its orders. But, I should think that we do not make any regional distinctions. Anyone is welcome to ptfirticipate in this prti^uction.
Shrl Kajrolkar t Is it a fact that a branch of the Corporation has been opened in Agra to heb the industry ? If so, will similar branches be opened in other centres ?
Shvi Karmarkar : Yes, sir; it is a 

fiict that a helping unit has been opened in 
Agra under the auspices of this organisa
tion. Wlierever suitable, as per require
ments, the Corporation will consider the 
particular location in wliich such a thing 
IS necessary.

Dr. Rama Rao s Is it a fact that the 
lion’s share of fhis order has been placed 
in a few places like Agra and other places 
have been ncglccted ?

Shrl Karmatkar : Normally the 
lion’s sharQ of the order goes to the ploc e 
where there is the lion’s share of production 
As my hon. friend very well knows, Agra 
is the single bipgesf producing centre in 
the whole of India and naturally, the bulk 
of the orders goes there.

Shri C. R. Chowdary : May I know 
whether the State Trading Corporation is 
placing orders dircctly with the people or 
IS it placing its orders through some other 
agencies for the purpose of supply ? If 
so, what is the commisBion on the* basis of 
which orders have beep placed with the 
private suppliers ?

Shrl Karmarkar I About the commis- 
»ion> the National Small Indusrries Cor
poration will be solely guided by the 
price. It is not in the public interest to 
disclose the commission that this Corpora
tion or anyone charges. As my hon. ‘ 
friend knows, the National Small Indus
tries Corporation is principally a helping 
organisation. It is the State Trading 
Cirporation through which all these orders 
are being canalised.

Shrl C. R> Chotntery rot*—
Mv. Daputy SpMdwr » I just now nquetted t|TO. Members to wait till tbey

>te culled. I have called iShiimad Kam- lendu Mati ShA.
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Shrl C  R. Chowdary t May I know' 
the actual position of the State Trading 
Corporation ? Are they acting as middle
men or are tliey directly acting for the* 
purpose of making a profit by these order* 
placed by foreigners ?

Shri Karmarkar t As I said, these 
transactions are canaHsed tlurou^ the 
State Trading Corporation; and, for the*
canalisation, it should not be considered 
imjust if they charge a small percentage.

Shri B. S. Murthy : Arising out o f 
answer given by the hon. Minister, 
namely> Agra is the centre of the lion’s, 
share or producjtion, and therefore it will 
have to be given ihc lion’s feeding, is it 
the intention of the Government that the 
entire trade must be given to Agra to the. 
neglecr of other places which are now- 
struggling m the industry ?Shri Karmarkar : Tliat was not the- 
intention at all. We have to meet the- 
order wirhin a limited period of time and 
n?iLurally we go to those areas where we can' 
get ihe readily within tliat time.The
intention is not to help any centre, big or' 
small Even a single cobbler is welcome 
to us. It is immaterial whether the supply 
comes from Agra, Tamil Nad, Andhra or 
any other place.

aft ItIHt : w r  ^  ^

Shrl Heda : In view of the fact that 
we export hides and skins and also the: 

fact that taking into consideration the 
quality, the shoes manufactured in India 
are cheaper than the shoes sold In the 
markets in Europe or America or Russiâ . Is our Government trying to .explore the 
possibilities of finding better markets, for 
our shocs in other countries ? ’

Shrl Karmarkar : As my hon. friend 
is doubtless aware, already we have aa 
export market. We are trying to develop- 
that in view of the advantages that we havjfc 
in this matter to the extent possilble.




